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ACT No. XIV, OF 1 928. 

[PASSED BY THE INDIAN LEGISLATURE.] 
b 

(Received the assent, of the Gove?.nor BeneraZ o n  t h e  22ndl 
September, 192%) 

An Act fuaher to amend the Indian Succession Act, 1925, 
HEREAS it is expedient further to amend the Indian 

OP W Succession Act, 1925; I k  is hereby enacted as fol- 
lows : - 

1. This Act may be ca.lled the Ind5an Sucoession (Amend. Short title. 

ment) Act, 1928. 
2. After sub-section (2) of section 372 ~f the Indian S u e  Amendmsnt (4 

sectlon 872 
ot cession Act, 1926, the following sub-section shall be added, g;s?xrk 

namely : - 
" (3) Application for such a certificate may be made in 

respect of any debt or debts due to the dec.eased 
creditor or in respect of portions thereof." 

- 

P~hice 1 anna or Ijtd.] . , 


